
1

688

2-3

4

5

6



​BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL​

​PRINCIPAL BENCH, NEW DELHI​

​Original Application No. 68/2025​

​In the Matter of:​

​Sanjaya Kumar Mishra​ ​…Applicant​

​Versus​

​Central Pollution Control Board & Anr.​ ​…Respondents​

​REJOINDER TO THE REPLY FILED BY RESPONDENT NO. 1 (CPCB)​

​DATED 22.01.2026 ALONG WITH AFFIDAVIT​

​MOST RESPECTFULLY SHOWETH:​

​1.​ ​That​ ​this​ ​Rejoinder​ ​is​ ​being​ ​filed​ ​in​ ​response​ ​to​ ​the​ ​Reply​ ​dated​

​22.01.2026​ ​filed​ ​by​ ​Respondent​ ​No.​ ​1​ ​(hereafter​ ​referred​ ​to​ ​as​ ​“R-1”).​

​The​​Applicant​​denies​​all​​averments​​made​​therein​​except​​those​​specifically​

​admitted​ ​herein.​ ​The​ ​above-stated​​reply​​filed​​by​​R-1​​does​​not​​effectively​

​address​ ​the​ ​principal​ ​challenge​ ​in​ ​the​ ​Original​ ​Application​ ​and​ ​the​

​subsequent pleadings filed by the Applicant.​

​2.​ ​At​ ​the​ ​outset,​ ​it​ ​is​ ​respectfully​ ​submitted​ ​that​ ​R-1​ ​has​ ​attempted​ ​to​​shift​

​substantial​ ​responsibility​ ​to​ ​the​ ​Accreditation​ ​Body​ ​(NABL),​ ​while​ ​the​

​statutory​ ​power​ ​to​ ​grant,​ ​renew,​ ​suspend​ ​or​ ​revoke​ ​recognition​ ​under​

​Section​ ​12(1)(b)​ ​of​ ​the​​Environment​​(Protection)​​Act,​​1986​​vests​​in​​R-1.​

​The​ ​exercise​ ​of​​such​​statutory​​power​​necessarily​​requires​​an​​independent​

​application of mind, which is absent in the present case.​
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Sanjaya Kumar Mishra <skmishra1047.advocate@gmail.com>

SERVICE OF APPLICANT'S REJOINDERS AND ADDITIONAL DOCUMENT IN O.A.
No. 68 of 2025 IN THE MATTER OF: Sanjaya Kumar Mishra Versus Central
Pollution Control Board & Anr.
1 message

S.K. Mishra, Advocate <sanjayakmishra@gmail.com> Tue, Jul 7, 2026 at 11:39 PM
To: suman arora <aroras16@gmail.com>, rajkumar_1992@yahoo.com, adv.tanishasamanta@gmail.com

Madam/Sir,

Please find attached the Rejoinders and Additional Documents being filed in O.A. No. 68/2025 in the matter of
Sanjaya Kumar Mishra vs. Central Pollution Control Board & Anr.

Regards,
Sanjaya Kumar Mishra 
Applicant in Person  
Contact No. 9818326647

3 attachments

RejoinderR1.pdf
853K

RejoinderR2.pdf
535K

AD.pdf
2114K
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